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RAJYA SABHA 

Wednesday, the 17th August, 1983/26 
Sravana,  1905  (Saka) 

The House met at eleven of the clock. Mr. 
Chairman in the Chair. 

ORAL  ANSWERS TO QUESTIONS 

MR. CHAIRMAN: Question No. 321. The 
Member is not here. 

*321. [The questioner (Shri B. Krishna 
Mohan) was absent. For answer vide col. 31  
infra] 

MR.  CHAIRMAN;  Question No. 322. 
Mr,  Jagannath Rao Joshi. 

Candidates  sponsored   by     the     
Central Government for admission to 

medical colleges 

♦322. SHRI JAGANNATHRAO 
JOSHI:f 

DR. BHAI MAHAVIR; 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state; 

(a) the names of the students, both Indian 
and foreign, sponsored by the Central 
Government for admission to various medical 
colleges of the country during each of the last 
three years and the current year; 

(b) the percentage of marks secured by 
each candidate in his/her qualifying 
examination; and 

fThe question was actually asked on the 
floor of the House by Shri Jagannath-rao 
Joshi. 
823  RS—1 

(c) the total number of applications re-
ceived under each category for nomination 
during the same period? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (MISS KUMUDBEN M. JOSHI): (a) 
to (c) Students are sponsor* e,j for admission to 
various medical colleges by different Agencies. 
Particulars of such students, percentage of marks 
secured, total number of applications, etc. are 
therefore, not available. Sponsored candidates 
are, however, given admission in Medical 
institutions only if they fulfill the eligibility 
criteria laid down by > the Medical Council of 
India. 
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"In 1980, it began sponsoring foreigners 

for various Government medical colleges 
after charging 40,000 dollars equivalent to 
four lakhs of rupees. Under this scheme, 
over 30 students have been admitted to 
various colleges. If the Government can 
charge money for the seats in the name of 
importing equipment, why can't we?" 

 

 
SHRI B. SHANKARANAND; Mr. 

Chairman,  Sir,... 
MR.  CHAIRMAN: I may be wrong. 
SHRI B. SHANKARANAND: I don't say 

you are wrong, Sir. You please listen to me 
and then say where the right is and where the 
wrong is. For allocating seats the Health 
Ministry alone does not call for applications. 
Applications are called for by the Secretary... 
{Interruptions) Ministry of Defence, New 
Delhi, Director-General,   Border  Security  
Force, 
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New Delhi, Director, SSB, Cabinet Secret-
ariat, New Delhi, the Commandant, CRP, 
New Delhi, External Affairs Ministry, 
Ministry of Rehabilitation, New Delhi, and 
the Finance Ministry under the Colombo 
Plan.. .(Interruptions) How do I know the 
names of applicants and the number of 
applications? 

MR. CHAIRMAN; You have mentioned 
so many departments. Whom to ask now? 

SHRI B. SHANKARANAND; If the 
Health Ministry should reply to every 
thing about the other Ministries, I leave 
it to you, Sir.  (Interruptions) 

 
SHRI B. SHANKARANAND; In that way, 

the entire questions today may be asked from 
the Health Ministry because "Sarkar ek hai".    
(Interruptions) 

MR. CHAIRMAN: I know your difficulty. 
There are different departments which 
receive these applications. But, surely, you 
can collect the information. 

SHRI B. SHANKARANAND: It is very 
difficult. I will tell you. Chairman may kindly 
appreciate my problem. (Interruptions) 

SHRI  JAGANNATHRAO   JOSHI;   He 
can collect the information and place it on the 
Table of the House. If he wants to evade the 
question  .   .   . 

SHRI B. SHANKARANAND; I do not 
want to evade the question. I would like to 
face the question. (Interruptions) Then all the 
questions may be put to the Health Ministry if 
"Sarkar ek hai". (Interruptions) 

MR. CHAIRMAN; I do not think the 
answer is reasonable. You can collect the 
information. 

SHRI B. SHANKARANAND: If I 
understand, the hon. Member's    question 

is whether the Government is charging a 
capitation fee of forty thousand dollars... 

SHRI JAGANNATHRAO JOSHI; That 
was not my question. That was read out from 
India Today.  (Interruptions) 
SHRI B. SHANKARANAND; We   do not 
bring out the paper. You know it. (Interruptions) 

MR. CHAIRMAN; They won't believe any 
newspaper as you do. (Interruptions) 

SHRI B. SHANKARANAND); In these 
days it is very difficult to believe or disbelieve 
anything. (Interruptions) The applications are 
called for by the External Affairs Ministry, 
Defence Ministry and the Education Ministry. 
These are the Ministries which call for the 
applications and they process everything. 
They know the number of applications and... 

MR. CHAIRMAN: I do not want the 
answer to it today. See if you can collest the 
information and put it on the Table of the 
House. 

SHRI B. SHANKARANAND: Sir, . if I 
understand correctly the question says: the 
names, the number of applicants. There may 
be thousands of applications. How do I 
know? 

MR. CHAIRMAN; If thousands were 
applying and paying forty thousand dollars, 
you will be rolling in money. (Interruptions) 

SHRI B. SHANKARANAND: Sir, we are 
not charging anything, leave alone forty 
thousand dollars. We are opposed to the 
capitation fee itself. 

MR. CHAIRMAN: You can take time and 
give an assurance, saying: if I can collect the 
information I will put it on the Table.     I 
think that would be fair. 

SHRI B. SHANKARANAND: I do not 
want to give an assurance. I find it very 
difficult to do it. 

MR. CHAIRMAN; If I were to address a 
letter to all the Ministries, they would 
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supply  the  mformaion.  If you  write    to 
them, they would supply the information. 

SHRI B. SHANKARANAND: The question 
is about the names of students, both Indians 
and foreigners, Sponsored by the Central 
Government fop admission to various medical 
colleges of the country during each of the last 
3 years and the current year. 

HON. MEMBERS: What is difficult about 
it? 

SHRI B. SHANKARANAND: If you want 
the number of applicants, I will give that. That 
assurance I can give. 

MR. CHAIRMAN; You can give the 
number college-wisj. 

SHRI B. SHANKARANAND; Numbers I 
will give. 

 
SHRI B. SHANKARANAND; If the 

Members are interested in knowing the 
numbers only, perhaps the things would be 
very easy. I would straightaway give the 
numbers. The details of the M.B.B.S. seats 
allocated to various categories of students in 
1982-83 is like this: 10 seats under the 
Colombo Plan scholars, 45 seats under the 
general cultural scholars, two seats to refugees 
from Tibet, 3 seats to Bhuttanese students, 66 
seats to self-financing students, through the 
Ministry of External Affairs, 41 seats to 
Defence Services, 6 seats to Border Security 
Force, 7 seats to Indian Missions abroad, 3 
seats to repatriates, one seat to S.S.P. Cabinet 
Secretariat and 22 seats to other deserving 
categories. 

MR. CHAIRMAN: If you collect    the 
data___  

SHRI B. SHANKARANAND; You 
wanted the numbers and I have given the 
numbers. 

MR. CHAIRMAN,. Percentage of marks 
you cannot give. 

SHRI B. SHANKARANAND: Then there 
are States where there are no medical colleges 
and we allocate seats to these States and 
Union Territories. It is like this. Tripura-20, 
Manipur-16, Mizoram-11, Meghalaya-9, 
Chandigarh-4, Sikkim-16, Lakshadweep-4, 
Andaman and Nicobar Islands-10, Arunachal 
Pradesh-18, Naga-land-14, Dadra and Nagar 
Haveli-1. Total is 123 under these categories. 

MR. CHAIRMAN: Well, Mr. Minister, it 
is not an unmanageable figure. 

SHRI B. SHANKARANAND: I have 
given the figures. I have given the number of 
seats allocated to various categories. It is very 
difficult for me to give the number of 
applicants because they receive the 
applications. I do not receive the applications. 

 

SHRI B. SHANKARANAND-. Sir, there 
should not be any discrimination. I do agree 
with the suggestion of the hon. 
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Member.    And if th* is a case, let   me find 
out and see for myself. 

MR. CHAIRMAN; Give him the details. 

DR. BHAI MAHAVIR; Sir, my name is in 
the list. You cannot help it unfortunately. 

MR.  CHAIRMAN:  Unfortunately.' 

DR. BHAI MAHAVIR: You cannot 
escape me today, Sir. 

MR.  CHAIRMAN;  Unfortunately. 

DR. BHAI MAHAVIR; Sir, the hon. 
' Minister said that the eligibility laid down 
by the Medical Council is maintained. 
May I know what that eligibility is? And 
referring to the main question, since it 
asked about the candidates sponsored by 
the Centra] Government, am I right in 
presuming that this is kept for the pur 
pose of providing admission to candidates 
from States where there are no medical 
college facilities available so that the best 
students of those areas at least should 
get some chance of receiving medical 
education? But instead of that, what . 
is happening is that important people, 
VIPs, those who know how to pull' the 
strings are making use of the facility. 
Here, in this very journal, there is a list 
of candidates given admission in Karna 
taka Medical Colleges. And this list 
contains a number of tell-tale instances. 
Since the hon. Chairman wanted some 
details we have one case of a candidate 
who got 56.6 per cent marks whereas my 
impression is that 91 per cent is the eli 
gibility according to this report—you kind 
ly confirm it or contradict it the candidate 
who got 56.6 per cent marks he has 
been given admission because he is the 
son of the Prime Minister's Security Offi 
cer. There is a second one which got 70 
per cent marks. * * 

♦Number three is with 56.6 per cent marks; 
he was the son of the then Chief Minister of 
Uttar Pradesh. Number four is another 
candidate    whose    candidature 

♦Expunged as ordered by the Chair. 

wa8      recommended      by the  Chief 
Minister of Karnataka, Shri Gundu Rao, 
following a request by Shri Karunakaran, 
Kerala Chief Minister. Another is the son of 
the Deputy Chief Minister of Kerala who had 
got 52 per cent marks. He too is admitted. 
Another is a girl with 54 per cent marks the 
daughter of the President of the Karnataka 
Pradesh Congress Committee. Sir, there is a 
whole list. I do not want to waste the time of 
the House. Now, this list . . . (Interruptions) 
raises the question whether the Health 
Ministry has any say in the matter of such 
discretionary admissions in various State 
colleges. If there is a say, are you sticking to 
the eligibility criterion which you have 
already mentioned? If not, people would be 
right in inferring that it is just a happy hunting 
ground for VIPs, for important politicians, for 
people who can pull wires in the top echelons 
of our Government. I would like you to clarify 
the position in this because ultimately the 
people's faith is eroded if such things come to 
light and they are not contradicted or the 
Minister takes shelter behind petty 
explanations. 

MR. CHAIRMAN; Your question is over. 

SHRI B. SHANKARANAND: Sir, per-
haps, the hon. Member in his zeal to tell 
something to the House has mixed up things. 

MR. CHAIRMAN: What are the mixed  up 
things. 

DR. BHAI MAHAVIR: Sir,  .   .   . 

SHRI B. SHANKARANAND: Please have 
the patience. 

MR. CHAIRMAN: I am also losing 
patience.  

SHRI B. SHANKARANAND: Sir the 
main question deals with the seats allocated 
by the Government. All these things which 
the hon. Members have asked, do they come 
under the category for which 
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he is    demanding the information?    No. • The 
allegations in the garb of a question are totally 
without any foundation    and are baseless 
because we have not    made allocation of these 
seats. 

DR. BHAI MAHAVIR; Mr. Chairman, Sir, 
will you kindly bear with me for a minute? 
May I know if the Ministers of the Central 
Government have sponsored the cases of their 
song or relations or other people close to them 
and got them admitted? May I know if the 
Health Ministry is in the picture and whether 
he will find out how they got admissions? If it 
is not through the Central Government then 
through which agency was it and whether 
there is any check on that also? 

 
The trouble is that I am giving the names, 

well not the exact names but I am giving the 
references. If the Chairman allows me, I will 
place it all on the Table of the House. 

MR. CHAIRMAN; Which is the paper? 

DR. BHAI MAHAVIR: Sir, it is India 
Today, June  15, 1981. 

DR. RAFIQ ZAKARIA: Sir, the Minister 
of State for Parliamentary Affairs' son is only 
nine years old. I do not know how he could 
have got the admission. (Interrputions).  *   *  
* 

 
*  *  « 

DR. BHAI MAHAVIR: Mr. Siddhar- 
fb»a Rai is the name. He is related to 
the Union Minister of State for Parlia 
mentary Affairs, * * and was 
recommended by the Minister. 

DR. RAFIQ ZAKARIA; Now he says that 
he is related to the Minister. This is violation 
of all Rules of Business. They must satisfy 
you first before making the allegations. 

MR. CHAIRMAN; These newspapers 
publish anything.      (Interruptions). 

DR. BHAI MAHAVIR; Let my     hon. 
friend file a breach of privilege against this 
paper, that will bring out all the facts. 

DR. RAFIQ ZAKARIA: And you will 
have the opportunity of making any kind of 
baseless allegations. 

DR. BHAI MAHAVIR: If it is baseless then  
you have the    opportunity    to take action 
against    the paper  .   .   . (Interruptions) 

SHRI  SURESH   KALMADI:   Let   him 
clarify.     Why should there be confusion? 

SHRI B. SHANKARANAND; Mr. 
Chairman, Sir, may I tell the House... 

• SHRIMATI MONIKA DAS; Sir, he said that 
the Karnataka Congress Committee's 
President's daughter got admission. He has no 
daughter. I do not know how he got this 
news. 

MR. CHAIRMAN: I do not think that there 
is any question. 

SHRI B. SHANKARANAND: No, no. 
I must answer this  (Interruptions). 

 
DR. BHAI MAHAVIR; May I clarify that 

piece of information, Sir? (Interruptions) Miss 
K. M. Geetha got 54 per cent marks and she 
was admitted to the Medical College as the 
State Government nominee for 1981-82.  *    
*    * • 

"♦Expunged as ordered by the Chair. 
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She is the daughter of Mr. K. M. Mal-lana, 
President of the Karnataka Pradesh Congress 
Committee (I). 

SHRI B. SHANKARANAND; Mr. 
Chairman, Sir; I hope you will allow me to 
answer? 

MR. CHAIRMAN; If our own party will 
allow you to go on? 

 
SHRI B. SHANKARANAND: There are 

106 medical colleges in the country; they   are 
affiliated to various universities... 

DR. BHAI MAHAVIR: And 100 
Ministers. 

MR. CHAIRMAN;   Don't interject. 

SHRI B. SHANKARANAND.... which 
have got their own rules of admissions to 
medical colleges and there are about 12,000 
admissions made every year into these various 
medical colleges. And out of 12,000 the 
number allocated by the Central 
Government—I have just now given—is very 
meagre. Allegations made in the garb of a 
question are totally baseless and I think the 
Chair should not have allowed such 
allegations without prior notice; because 
though the Chair is quite competent to allow 
any supplementary. .. 

MR. CHAIRMAN; Now that you have 
asked for my opinion and have questioned my 
attitude in the House .   .   . 

SHRI B. SHANKARANAND: I have not 
questioned the authority of the Chair; let it not 
be interpreted that way please. 

•      MR. CHAIRMAN:  .   .   . Otherwise we 
get into a long  .   .   . 

SHRI B. SHANKARANAND; I have not 
questioned the authority of the Chair. I can 
say I still feel, the allegations should not have 
been made in the garb of a question. 

MR. CHAIRMAN. You have not un-
derstood; they have got hold of a newspaper 
item; there are names mentioned in it  .   .   . 

SHRI B. SHANKARANAND; I have not 
allocated; how such a question can be replied. 

MR. CHAIRMAN: There could be a short 
reply that they have been admitted by outside 
agencies; Government had no hand in it. 

SHRI HANSRAI BHARDWAJ; They are 
all private agencies and have their own 
admissions. 

DR. BHAI MAHAVIR; Has the Centra) 
Government no say in these State ad-
missions? Will the Central Government be a 
silent spectator to all these hanky-panky 
things that are happening? Has the Central 
Government no responsibility in this matter? 
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SHRI B. SHANKARANAND; Sir, I have 
said earlier that no candidate sponsored by 
the Central Government, the Health Ministry, 
is charged capitation fee. Now, there are 
medical colleges. . . 

 
SHRI B. SHANKARANAND: You cannot 
mislead the Chairman. Sir, he is making 
allegations that I am misleading the Chairman. 

SHRI PRANAB KUMAR MUKHERJEE: 
They simply get up and start interrupting.     
Let him answer. 

SHRI B. SHANKARANAND: I do not 
think the hon. Member is right. 

•Expunged as ordered by the Chair. 

MR. CHAIRMAN; Mr. Shankaranand, you 
must ignore a few things in this House as I do 
myself. 
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SHRI MANUBHAI PATEL; Sir, let her 
ask this after question Hour. No point of 
order should be entertained during of question 
Hour. 

» 
DR. RAFIQ ZAKARIA: It arises out of  

this  question. 
(Interruptions) 

 

♦Expunged  as ordered by the Chair. 

SHRI SURESH KALMADI; It is his 
relation,  not  his  son. 

{Interruptions) 

DR. RAFIQ ZAKARIA: What do you 
mean by relation? (Interruptions) First, you 
said, son. When this was challenged, you 
changed it to relation. What to you mean by 
relation?  (Interruptions) 

DR. BHAI MAHAVIR: Sir, may I 
explain?   (Interruptions) 

MR. CHAIRMAN; Dr. Bhai Mahavir, it 
requires a ruling from me. All the allegations 
which have been made about the Jjon. 
Minister will be put before me for 
consideration, whether they should go into 
the record or not; and also, if I find there has 
been a mistake, after consulting the hon. 
Minister, I shall expunge the whole lot of it. 

(Interruptions) 

DR. BHAI MAHAVIR. Sir, I submit to 
your ruling. What has been alleged is this. I 
said, there is a long list. As far as I remember, 
I said, on the basis of that list—I have got my 
notes also here— he is related to the Minister 
of State for Parliamentary Affairs. 

But 8fr,  .   .   . 

MR. CHAIRMAN; I do not think, Dr. 
Bhai Mahavir.   .   . 

DR. BHAI MAHAVIR: When they said it 
could not be, I read that from the magazine, 
the paragraph as it was. 

MR. CHAIRMAN: Dr. Bhai Mahavir, I do 
not think that anything that you read from the 
newspaper can be taken as the gospel truth. 

DR. BHAI MAHAVIR: Certainly not, Sir. 

MR. CHAIRMAN; I will look into this 
very carefully. The whole of the script should 
be placed before me. This sort of a thing will 
not be  allowed. 

DR. BHAI MAHAVIR: May I know if you 
will verify whether that I said was correct or 
not? 
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MR. CHAIRMAN: I have already ruled 
that I will look into it and then get the 
explanation.   (Interruptions). 

SHRI MANUBHAI PATEL; That side 
need not make the noise. 

 
DR. BHAI MAHAVIR: Because my name 

was there in the list. (Interruptions). 

SHRI SURESH KALMADI:    Why are 
you  worried? 

MISS SAROJ KHAPARDE; Let the other  
Members  ask   the  question. 

DR. BHAI MAHAVIR: You are all in-
terested in this. That is why you are making 
all this noise. The question was very simple. 
If there are any mistakes in the report, they 
should be contradicted, that is what I asked 
the hon. Minister to do. 

SHRI MANUBHAI PATEL: They should 
keep quiet so that I do not have to shout. I am 
asking my question and I would like to be 
replied by the Minister and not by 'to-be 
Ministers'. (Interruptions) . 

DR. RAFIQ ZAKARIA: He must take back 
his words. This is a reflection on our side, on 
our party.     (Interruptions). 

MR. CHAIRMAN: He has not blamed 
anybody. 

DR. RAFIQ ZAKARIA; This type of 
hitting   below the  belt you must stop. 

SHRI MANUBHAI PATEL; It is the 
Question Hour. You take objection at 12 
O'clock.* 

MR. CHAIRMAN: Why are you writing 
down? Nothing would go into the record. 
(Interruptions) The moment I stand, please 
put down your pen. There is to be no further 
record except what comes from my mouth. 

SHRI MANUBHAI PATEL: That is why I 
was requesting . . . (Interruptions) . 

My question was, I can understand if 
somebody  .   .   . 

MR. CHAIRMAN; Again you have 
started. 

SHRI  MANUBHAI   PATEL:   * 

MR. CHAIRMAN: That sentence will be 
deleted. (Interruptions) I will not allow any 
irrelevant things to go on the record now. 

SHRI MANUBHAI PATEL; I am asking a 
question regarding the admission of bofh 
Indian and foreign students. The hon. Minister 
has said that there are 1200 admissions given 
all over the country in 106 medical colleges 
every year. The first question that was asked 
is, how much you have spent or whether you 
charge Rs. 40,000 (in terms of dollors) from, 
foreign students? The Minister denied the 
charge. Now I would like to know how much 
you spend over every student when he 
completes his medical course and he becomes 
a doctor, whether there is any condition 
attached that after completion of the medical 
course the students will serve the people of 
India and will not go out of the country, by 
which the question of brain-train is always a 
matter for discussion. Is there any such 
condition, any bond and how much do you 
spend after every student? 

SHRI B. SHANKARANAND: Though the 
question is not at all related to the main 
question  .   .   . 

SHRI MANUBHAI PATEL: Let the Chair 
decide whether it is relevant or not. 

* Not recorded. 
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MR. CHAIRMAN; If you are giving the 
answer, do not talk of 'irrelevance'. If you 
want to "talk of irrelevance, don't give  the 
answer. 

SHRI B. SHANKARANAND: Mr. 
Chairman, if that is the ruling, then there is no 
answer for the question that has been asked. 

MR. CHAIRMAN: I also rule that this 
question does not arise. 

SHRI MANUBHAI PATEL; I am very 
sorry for the ignorance of the hon. Minister. 
He does not know how the department, over 
which he presides, runs. I am sorry for his 
ignorance. 

(Interruptions) 

DR. RAFIQ ZAKARIA: The Chair has 
ruled.      (Interruptions) 

MR. CHAIRMAN: I think the position has 
become so surcharged that I think Question 
No. 323 might soothe the Members. 

Catering Facilities on Golconda    and 
Krishna Express     Trains 

*323.  SHRI K.V.R.S.  BALA SUBBA RAO:  
Will  the  Minister  of RAILWAYS " be pleased 
to state: 

(a) whether it is a fact that the South 
Central Railway have decided to withdraw 
catering facilities on the Golconda express 
and Krishna express trains; 

(b) whether Government are aware of the 
hardship, which passengers will be subjected 
to; and 

(c) what are the reasons for not intro-
ducing A.C. Chair Car on Brindawan express 
of Southern Railway? 

THE MINISTER OF RAILWAYS {SHRI 
A.B.A. GHANI KHAN CHAUDHURI):  (a) 
No, Sir. 

(b) Does not arise. 

(c) It is already provided on Brindawan 
Express. f 

SHRI K.V.R.S. BALA SUBBA RAO; In 
part (c) of the question, I had asked "what are 
the reasons for not introducing A.C. Chair Car 
in Golconda Express like Brindawan Express 
on the Southern Railway?". It has not been 
properly put here. 

SHRI A.B.A. GHANI KHAN CHAU. 
DHURL Normally, on long distance trains we 
introduce AC Chair Cars. But because of 
shortage of coaches and all that, we do not 
provide these in all the trains. With regard to 
this particular train, I will see that AC Chair 
Car is joined to it. 

SHRI K.V.R.S. BALA SUBBA RAO: 
Thank you. Is there any extension proposal 
for Goloconda Express? 

(No reply). 

SHRI K. C. PANT: Sir, a highly productive 
question. A very fruitful question, 

MR. CHAIRMAN; Will you please repeat 
your question? 

SHRI K.V.R.S. BALA SUBBA RAO: My 
second question is ,is there an extension 
proposal for Golconda Express towards.... 

MR. CHAIRMAN; Well, he wants ex-
tension from Golconda to somewhere which I 
could not hear. 

SHRI A.B.A. GHANI KHAN CHAUB 
DHURI: Well, I do not have any such 
proposal. I do not know; I will look into it. 

MR. CHAIRMAN: Mr. Reddy. First the 
Golconda people. 

SHRI B. SATYANARAYAN REDDY: 
Sir, this question is in connection with the 
railway of Andhra Pradesh. In this connection 
I would like to know from the Minister that 
there are trains from Secunderabad to New 
Delhi and vice versa. There are two fast 
trains—the AP Express and Karnataka 
Express which go via Secunderabad. The AP 
Express starts from here at 2.10. I think there 
is a regular train in the night—i.e. Dakshin 
Express in which there is no AC.    If AC 


